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lLO approach to Government to adopt 
flexible attitude toward workers participa-

ting strike 

1490. SHR[MATI SUSE ~LA GOPA-
LAN: Will the Mini ter of LABOUR AND 
R HABILITATrON be pleased to state: 

(a) is it a fact that Imernational La-

bour Organis tion has reminded Govern-
ment that an inflexible attitude toward 
workers who take part in strike, and in 
particular, large cale disl'nissal after 
trike, invoke a eriou I hreat to the 

freedom of a sociation of worker - ucb 
an attitude would a1 0 impair the deve-
lopment of harmonious indu ~rial relation· 
and 

(b) jf 0, the reaction of Government 
therefor? 

H MINISTER OF STATE IN THE 
MfNrSTRY OF LABOUR AND REHA-
BILITATION (HRI nHARMAVIR): 
(a) Yeo Sir. 

(b) The Government of India are 
firmly of the view that no undl!ly harsh 
action was tak.en and that whatever ac-
tion wa. taken wa not directed aga-
inst normal trade union adivitie but 
wa~ in the national intere t keeping in 
view the good of the co mmunity at 
large. 

Embezzlement of oal 

1491. SHRI KAMLA fvllSJIRA MA-
DHUKAR: Will the Mini ter of E ERGY 
to pleased to tate: 

(a) whether orne officer' of th We '-
tern Coalfields Limited have been u-
pended in connection with the embazzle-
ment of about t 25.000 tonnes of coal 
valued at Rs. 2.50 crores from the Bi h-
rampur Bhatagaon Collierie ; 

(b) if 0 , I~ he detail ; 

(c) whether any F IR has been lodged 
against th ... m; and 

(d) if not, the rea 'on '? 

TH MINISTER OF STATE I THE 
D EPARTMENT OF COAL 1 THE 
MINJSTRY OF E ERGY (SHRI DAL-
BIR SeN H) : (a) to (d). A complaint 
about stock shortage of cO:.ll in Bishram-
pur Area of We. tern Coalfield Ltd. 
was received. After holjing a prelimi-
nary enquiry in the matter, even officers 
have been placed under ~ .uspcn ion. The 




